IN THE SUPREME COURT OF | NDI A
Cl VIL APPELLATE JURI SDI CTI ON

[.A. NO 4 in CVIL APPEAL NO. 6312 OF 2001

KASH MATH SASMIHAN & ANR. ... .. APPELLANTS
VERSUS
SRI MAD SUDHI NDRA THI RTHA SWAM JI .. ... RESPONDENT
ORDER

In the Ilight of the letter circulated, the
interim application filed by the applicant having

beconme i nfructuous, is disposed of as such.

[J.M PANCHAL]

NEW DELH
JANUARY 18, 2010.



